NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 642/(MAH)/2017

CORAM: Present: SHRI M. K. SHRAWAT

MEMBER (J)

SHRI V. NALLASENAPATHY

MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 12.10.2017

NAME OF THE PARTIES: Kaalkaa Real Estates Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE

[« H@mm’H— Se 1 Advocade K¢

PeXivionel

ORDER

CSP No. 642/230-232/NCLT/MB/MAH/2017
CSP No. 643/230-232/NCLT/MB/MAH/2017
CSP No. 645/230-232/NCLT/MB/MAH/2017
CSP No. 649/230-232/NCLT/MB/MAH/2017
CSP No. 650/230-232/NCLT/MB/MAH/2017
CSP No. 652/230-232/NCLT/MB/MAH/2017
CSP No. 654/230-232/NCLT/MB/MAH/2017
CSP No. 656/230-232/NCLT/MB/MAH/2017

At request of the Petitioner’s Counsel, list this matter on 16.10.2017.

V.NALLASENAPATHY M.K. SHRAWAT
Member (Technical) Member (Judicial)



NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 643/(MAH) /2017

CORAM: Present: SHRI M. K. SHRAWAT

MEMBER (J)

SHRI V. NALLASENAPATHY

MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 12.10.2017

NAME OF THE PARTIES: Neelesh Properties Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
\ Heqand coMan Advocade Lor
PeH rioner
ORDER

CSP No. 642/230-232/NCLT/MB/MAH/2017
CSP No. 643/230-232/NCLT/MB/MAH/2017
CSP No. 645/230-232/NCLT/MB/MAH/2017
CSP No. 649/230-232/NCLT/MB/MAH/2017
CSP No. 650/230-232/NCLT/MB/MAH/2017
CSP No. 652/230-232/NCLT/MB/MAH/2017
CSP No. 654/230-232/NCLT/MB/MAH/2017
CSP No. 656/230-232/NCLT/MB/MAH/2017

At request of the Petitioner’s Counsel, list this matter on 16.10.2017.

V.NALLASENAPATHY M.K. SHRAWAT
Member (Technical) Member (Judicial)



NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 645/(MAH)/2017

CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 12.10.2017

NAME OF THE PARTIES: Nilesh Spices & Masala Mills Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE

\~ Hemend seday DAy e Cate_ RAv
PeXiviomer

ORDER

CSP No. 642/230-232/NCLT/MB/MAH/2017
CSP No. 643/230-232/NCLT/MB/MAH/2017
CSP No. 645/230-232/NCLT/MB/MAH/2017
CSP No. 649/230-232/NCLT/MB/MAH/2017
CSP No. 650/230-232/NCLT/MB/MAH/2017
CSP No. 652/230-232/NCLT/MB/MAH/2017
CSP No. 654/230-232/NCLT/MB/MAH/2017
CSP No. 656/230-232/NCLT/MB/MAH/2017

At request of the Petitioner’s Counsel, list this matter on 16.10.2017.

V. NALLASENAPATHY M.K. SHRAWAT
Member (Technical) Member (Judicial)



NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 649/(MAH) /2017

CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)
SHRI V. NALLASENAPATHY
MEMBER (T)
ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 12.10.2017
NAME OF THE PARTIES: Artline Properties Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE

fa Hem ot sedn? Aduocade for

P&:H\(‘H ene

ORDER

CSP No. 642/230-232/NCLT/MB/MAH/2017
CSP No. 643/230-232/NCLT/MB/MAH/2017
CSP No. 645/230-232/NCLT/MB/MAH/2017
CSP No. 649/230-232/NCLT/MB/MAH/2017
CSP No. 650/230-232/NCLT/MB/MAH/2017
CSP No. 652/230-232/NCLT/MB/MAH/2017
CSP No. 654/230-232/NCLT/MB/MAH/2017
CSP No. 656/230-232/NCLT/MB/MAH/2017

At request of the Petitioner’s Counsel, list this matter on 16.10.2017.

V.NALLASENAPATHY M.K. SHRAWAT
Member (Technical) Member (Judicial)



NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 650/(MAH)/2017

CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)

SHRI V. NALLASENAPATHY

MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 12.10.2017

NAME OF THE PARTIES: Nipun Real Estate Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
ks Herond Sedia A Jue caX_ for
P{d/\lrl"\o(\e.(
ORDER

CSP No. 642/230-232/NCLT/MB/MAH/2017
CSP No. 643/230-232/NCLT/MB/MAH/2017
CSP No. 645/230-232/NCLT/MB/MAH/2017
CSP No. 649/230-232/NCLT/MB/MAH/2017
CSP No. 650/230-232/NCLT/MB/MAH/2017
CSP No. 652/230-232/NCLT/MB/MAH/2017
CSP No. 654/230-232/NCLT/MB/MAH/2017
CSP No. 656/230-232/NCLT/MB/MAH/2017

At request of the Petitioner’s Counsel, list this matter on 16.10.2017.

V.NALLASENAPATHY M.K. SHRAWAT
Member (Technical) Member (Judicial)



NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 652/(MAH)/2017
CORAM: Present: SHRI M. K. SHRAWAT
MEMBER (J)

SHRI V. NALLASENAPATHY
MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 12.10.2017

NAME OF THE PARTIES: Twinstar Real Estate Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
v Hexaont  sedhn AdUo e for
P*Q:H'\“\Qﬂtr
ORDER

CSP No. 642/230-232/NCLT/MB/MAH/2017
CSP No. 643/230-232/NCLT/MB/MAH/2017
CSP No. 645/230-232/NCLT/MB/MAH/2017
CSP No. 649/230-232/NCLT/MB/MAH/2017
CSP No. 650/230-232/NCLT/MB/MAH/2017
CSP No. 652/230-232/NCLT/MB/MAH/2017
CSP No. 654/230-232/NCLT/MB/MAH/2017
CSP No. 656/230-232/NCLT/MB/MAH/2017

At request of the Petitioner’s Counsel, list this matter on 16.10.2017.

V.NALLASENAPATHY M.K. SHRAWAT
Member (Technical) Member (Judicial)



NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 654 /(MAH) /2017

CORAM: Present: SHRI M. K. SHRAWAT

MEMBER (J)

SHRI V. NALLASENAPATHY

MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 12.10.2017

NAME OF THE PARTIES: Ashwamegh Properties Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
B Hecqgos sedn Ad\ o care F£Or
PQ{H(H cned
ORDER

CSP No. 642/230-232/NCLT/MB/MAH/2017
CSP No. 643/230-232/NCLT/MB/MAH/2017
CSP No. 645/230-232/NCLT/MB/MAH/2017
CSP No. 649/230-232/NCLT/MB/MAH/2017
CSP No. 650/230-232/NCLT/MB/MAH/2017
CSP No. 652/230-232/NCLT/MB/MAH/2017
CSP No. 654/230-232/NCLT/MB/MAH/2017
CSP No. 656/230-232/NCLT/MB/MAH/2017

At request of the Petitioner’s Counsel, list this matter on 16.10.2017.

V.NALLASENAPATHY M.K. SHRAWAT
Member (Technical) Member (Judicial)



NATIONAL COMPANY LAW TRIBUNAL
MUMBAI BENCH, MUMBAI

C.S.P. No. 656 /(MAH) /2017

CORAM: Present: SHRI M. K. SHRAWAT

MEMBER (J)

SHRI V. NALLASENAPATHY

MEMBER (T)

ATTENDENCE-CUM-ORDER SHEET OF THE HEARING OF MUMBAI BENCH OF THE
NATIONAL COMPANY LAW TRIBUNAL ON 12.10.2017

NAME OF THE PARTIES: Aneka Builders & Developers Pvt. Ltd.

SECTION OF THE COMPANIES ACT: 391 to 394 of the Companies Act 1956
and 230 to 232 of the Companies Act 2013.

S. No. NAME DESIGNATION SIGNATURE
B Hﬁmom—_gme AO‘\IOCO\}Q cor
P@:"\H-}Q()(/
ORDER

CSP No. 642/230-232/NCLT/MB/MAH/2017
CSP No. 643/230-232/NCLT/MB/MAH/2017
CSP No. 645/230-232/NCLT/MB/MAH/2017
CSP No. 649/230-232/NCLT/MB/MAH/2017
CSP No. 650/230-232/NCLT/MB/MAH/2017
CSP No. 652/230-232/NCLT/MB/MAH/2017
CSP No. 654/230-232/NCLT/MB/MAH/2017
CSP No. 656/230-232/NCLT/MB/MAH/2017

At request of the Petitioner’s Counsel, list this matter on 16.10.2017.

Sa/- Sd/-
V.NALLASENAPATHY M.K. SHRAWAT
Member (Technical) Member (Judicial)
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